IN THE CENTRAL ADMIMTISTRATIVFE TRTBUMAL, JATPITR BENCH, JATPIR,.

OA 466/2N0N1 DATFE OF ORDFR: 27.09%.2002

S.K. Lachan son of shri Moti TLal aged abhout 47 years at

preseﬁt working on the post of Pharmacist Grade k. 5500-90NN

in the office of Chief Medical Superintendent, Railway

Hospital, western Railway, Jaipur, resident of F-255, New. .~

Qangaier Road/Hem Marg, Ram Nagar Fxtension, “odala, Jaipur.
... .Applicant.

VFERSUS

1. ‘ The Union of Tndia through the Chairman, Railway
Boardﬂ New Delhi.

2. The General Manager, Western Railway, Churchgate,
Munmbaji . ‘ -
3. Divisional Railway Manager (®stt.), Western Railway,
Jaipur Division, Jaipur.

A, ; Chief Medical Superintendent, Divisional Railway
Hospftal, western Railway, Jaipur.

5. Shri Avtar Singh, Pharmacist, Railway Hospital,

Western Railway, Alwar.

. .. .Respondents.

Mr. P.V. Calla, Counsel for the applicant.

Mr. U.D. Sharma, Counsel for respondents NMos. 1 to 4.
Mr. Wand Kishore, Counsel for respondent Mo. 5.
CORAN
Hon'hle Mr. Justice G.L. Gupta, Vice Chairman
Hon'ble Mr. A.P. Magrath, Member (Administrative)

ORDFR

PFR MR. JUSTICE G.L. GUUPTA

Tt ils brought to our notice by the learned counsel for the
respondents that after filing of the OA, the applicant has
bee# given promotion. HWe has also produced a copy of order

date

ped—"

d 26.4.2N071 hy which the applicant has heen promoted.




[

2.
redresged, this application has hecome infructuous.

Since the grievance of the applicant has heen

3.

that applicant has bheen given promotion on ad hoc hasis. The

Tt is stated by the learned counsel for the applicant

applicant may be given liherty to file a fresh application if
in future the post 1is downgraded and his promotion is
withdrawn. The applicant shall always bhe at liberty to file

fresh application, if he aggrieved by any order in future.
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For the present, since the applicant |got promotion,
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